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Ref:-

Sir,

Casual leave.

No. SPLiCBV 0t-2023 ls66 drd. o6.tl.2)z3.

Shri Saptarshi Garg,
Joint Registrar (Vigilance),
Gauhati High Court,
Guwahati.

Shri Sanjeev Kumar Sharma,
Special Judge, C.B.I & N.I.A
Guwahati, Assam.

No. HC. VII-37/2013 'r 1935/A

rL
Dated Guwahati the tl December, 2023.

Yours faithfully,

gL/,-
JT. REGTSTRAR (VTGTLANCE)

with reference to the above, I am directed to inform you that you have beengranted casuar reave for three days on rr,t2.2023, 12.,:2.2023 and :13.12.2023. TheSpecial Judge, cBI, Addl. cBI Court No. 1, in his absence, the Special Judge, cBI, Addl. cBIcourt No' 2, and in his absence, the special Judge, cBI, Addl. cBI court No. 3, and in hisabsence the next senior most Judicial officer avaiLble at the station will remain in charge ofyour Court and Office in your absence.

Copy to:
\-tL-23)

1' The Speciar Judge, cBI, Addr. cBI Court No. 1, Guwahati, Assam.2' The Speciar Judge, cBI, Addr. cBI Court No. 2, Guwahati, Assam.37 The SpeciarJudge, cBI, Addr. cBI court No. 3, Guwahati, Assam.,/ The Project Manager, Gauhati High Court.


